I TEM NO 111 COURT NO. 7 SECTI ON X'V

SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NO(s). 6616 OF 2000

G RJIA KUMAR & ORS. Appel lant (s)
VERSUS
STATE CF H. P. & ANR Respondent (s)

Date: 10/10/2007 This Appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE TARUN CHATTERJEE
HON BLE MR, JUSTI CE P. SATHASI VAM

For Appell ant(s)
M . Hi mi nder Lal, Adv.

For Respondent (s)
M. J.S. Attri, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

List the matter after Dussehra Holidays.

( Satish K. Yadav ) ( Phoolan Wati Arora )
Court Master Court Master



